
IN THE CENTRAL AOMIN 1ST HAT IWE TRIBUNAL

PRINCIPAL BENCH: NEU DELHI
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Sh, Arun Kuwar

Unian af India

Far the applicant

far the reapondenta

\/ar8ua

Applicant

Raapondanta

Sh. D.R. Gupta, Counael.

Sh. 3og Singh, Counsel.

CORAM

Hon'bla Sh. P.K. Kartha, Vice Chairman (3)
Hen*ble Sh. B.W. Dneundiyal, Member (A)

3 b OGEMENT (Oral)
(Oelivered by Hon'ble Sh. P.A. Kartha, W.C.(3)

Ue have heard the Idarned counael for both the

Mttl... tho mjn.al for th« .(..licont states that
th. t.apoi.d.nta w.ul. tadr... hla gri.oon". and in via.

th.t..f, h. d... not uiah to aorau. th. pr.aent ap.Ucation.
The aaalicatian la. tharefora. di.p.sod af -ithput paaain,

any erders, aa prayed for.

( B.N. Ohoundiyal )

Member (A)

( p.K. Kartha )

Vice Chairman (3>

.... ,


